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»

For the applicant ¢ Mr,K.Sarkar, counsel

For the respondents: Ms,3,Ray, counsel

Heard on : 26,4,2000 © Order on : 26,4.2000
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0.Purkayastha, J.M,

| He ard Mr.K.Sark;r, ld.;:ounsgl appearing for the
applicant and mgﬁéﬁﬁéy, ld. c oursel appéaring for the respcndenfs.
Mr.Sarkar submits that he wants to withdraw the case as his client
has got all the relisfs ciaimed for @ﬁn this application, ﬁccordingly,

the matter is disposed of as baing withdrawn. No order as to costs,
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